Action taken report in respect of 7" Cross, 7" Main, Shakambari Nagar, JP Nagar,

1* Phase, Bangalore in respect of Original Application No. 234/2021.

Ref: Hon'ble NGT Order OA No. 234/2021 dated 23.12.2021.

aooo

In accordance with the directions issued by Honorable National Green Tribunal,

South Zone, Chennai on the matter of OA No. 234/2021, the Action taken details are as

under:

Directions/Recommendations
issued by Hon'ble
Tribunal vide order dated
23.12.2021

Compliance / Status

As per Para(2) OA.No.234/2021
dated:26.11.2021 directed the

State Pollution Control
Board(SPCB) and  Bruhat
Bengaluru Mahanagara

Palike(BBMP) to look into the
matter and take remedial action
accordance with law and
submit the action taken report
within two months before this
tribunal

As per the Hon’ble NGT direction Board had issued memo
to Regional Office, Bengaluru City South to submit action
taken report to the Board office on 12.01.2022.

Based on the Board office Memo RO, Bengaluru City
South had conducted the inspection along with BBMP
Officer on 21.01.2022 and observed the following:

1. The BBMP authorities informed that earlier the water
from Navodaya layout was flowing into M/s. Jayanthi
Garden Apartments & gets stagnated due to which 7%
Cross of 7" main road would be filled with water during
heavy rain. In order to overcome this stagnation, the
BBMP authorities planned to construct the lead drain to
allow the flow of water to get connected to the SWD which
is located at 13" Main, Shankambari Nagar, JP Nagar.

2. The 7" Main road is a 24ft wide road, where the lead

drain is constructed in 0.6m x 0.6m as informed by the
BBMP authorities.

3. KSPCB recommendation: The said Storm water drain
construction activities are not covered by the Board and
requested to excempt the Board for further proceedings.




The action taken report as on 27.01.2022 is humbly submitted for placing it

before the Hon'ble NGT, South Zone, Chennai for necessary action.
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